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THURSDAY, THE 17TH DAY QF FEBRUAR 4.

PRES ZINT

Hon'ble Mr. N, Dharmadan eeee Judicial Member

and

Hon'ble Mr.s, Kasipandian ' seee Administrative Member

-t

ORIGINAL APPLICATIGN NJ. 403/93

V.M. Visuanathan :  Applicant(s)
Versus
ual, r/b G.M., S.Rly.,
Madras & 4 sors, : Respandent(s)
Mr. Martin : Counsel foar applicant(s)
Mr. PA Mohammed ' : Counsel Por respondent(s)

Advecats Mr, Martin appsaring on behalf of lsarned counsel
Por applicant submittasd that the application is net pressed., Ue
recerd the submissisn and dismiss the eriginal application as not
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2, UOI1, threugh the G.mM., S.Rly., Madras-3(R-1)

3. The Asstt. Engineer, SeRly., Shernury(R-2)

4. The Sr.Divil Engt./V, S.Rly., Palghat(R-3)

S. The Divil,Rly, mMgr., S.Rly., Palghat.(R-4)

6. The Permanent uay Inspecter, S.Rly., Sharnur, (R-5)

Mr. PA Mohammed; Adv,, Ernakulam,



